Written Answers

3851
TaE DEPUTY MINISTER or AGRI-

CULTURE (SHrr M. V. KRISENAPPA):
(a) There is no such proposal.

(b) and (¢) Do not arise.

CONNECTING MANIPUR WITH CACHAR
BY ROAD

*719. Surr J. B. HAGJER: Will the
Minister of TranNsPoRT AND CoMMU-
NICATIONS be pleased to state:

(a) whether there is any proposal
under Government’s consideration for
connecting Manipur with Cachar by
road;

(b) if so, what will be the outlay of
the expenditure envisaged;

(¢) when the construction work is
likely to start; and

(d) whether the Central Govern-
ment, or Government of Assam or the
Man.pur Administration—will be in
charge of the execution of the project?

Tue MINISTER or STATE IN THE
MINISTRY or TRANSPORT AND
COMMUNICATIONS (SHRI RaJy
Banapur): (a) Yes, Sir. The new
Cachar Road under construction will
connect Imphal with Jirighat and
there is already a motorable road
from Jirighat to Silchar.

(b) About Rs. 130 lakhs.

(c) Work of construction of the
road was started during 1958-59 and is
‘a progress in certain sections.

(d) The work is being executed by
the Manipur Public Works Depart-
ment.
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[RAJYA SABHA]

to Questions 2

385
T[HARPALPUR TO CHHATARPUR RAILWAY
OUT-AGENCY

*720. Surr GURUDEV: Will the
Minister of Ramways be pleased to
state whether the Harpalpur to Chha-~
tarpur railway out-agency which
was sanctioned sometime ago, is not
functioning now and if so, what are
the reasons therefor?])
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+[Tez DEPUTY MINISTER oF
RAILWAYS (Surr SHap Nawas
Kuan): The Out-Agency at Chhatar-
pur served by Harpalpur station was
opened. in October, 1959 but had to be
discontinued soon after, as the permit
held by the Contractor working this
Out-Agency wag cancelled by the
State Transport Authority.]

EXPENDITURE ON CONSTRUCTION OF
Roaps, ROAD-SIGNS, ETC.

*721. Surt DAHYABHAI V, PATEL:
Will the Minister of TRANSPORT AND
CoMMUNICATIONS be pleased to state
the expenditure incurred by Govern-
ment in connection with tourist deve-
lopment schemes annually during the
last three years (i) directly, and (ii)
through the State Governments on (a)
the construction or improvement of
roads; and (b) fixing of road-signs,
direction boards or mile-stones?

Tue MINISTER or STATE 1IN THE
MINISTRY or TRANSPORT AND
COMMUNICATIONS (Surr Rar
BaHADUR): A statement is laid on the
Table of the Sabha.

t [ ] English translation.



